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Maodification of Drug Policy

1219. SHRI N. DENNIS :
SHRI E. BALANANDAN :
SHRI DIGAMBER SINGH
SHRI SAJJAN KUMAR :

Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to refer
to the reply given to Unstarred Question
No. 10523 on 8th May, 1984 and state :

(a) whether the Steering Commitee
appointed by Government to review and
modify the 1978 Drug Policy has submitted
its report; and

(b) if so, the main recommendations
that have been accepted by Government ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE) : (a) No, Sir.
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(b) Does not arise.
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